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TNew Delhi, the July 1934

GSR ﬁo; | o In exercise of the powersq cmferred by '
suh-section (2C) of. section 32k of the| Tneomewtax Act, 1961
(43 of 1961), the Central Government hereby notifies the
follo_wing wachinery and plan_t for .tha MPPOSSS of that
sub-section, namely 3= . C % P

Ae 418 POLIUTION cgmaz. QQHIPM‘ Js, being=

L1

(1) Electrostatic precipitationl systems,_
(i1l lj’elt-filtea‘ s'ystfems, 3 o
{411) Dust coziactor 'systems, i
(iv} wubbar-counter currmt/veukturi/packed-hed/

cyclonic scrubbars s

Be HATER POLIET ION mmg L EQQIPI*EFJ?S, being =
‘ (1) l‘laehanieal sereen Systems, - |
| (41) Aera.teﬂ detritus chanbers (including air compres%r), |
(1i1) Mechanically skimmed oil an!rd grease removal systems,
(dv) Chemical feed *ysﬁems and fllas'h'm_xing equipuent,
(v) Mechan:wdl f...ocaulators and, mechanical reactors,
{vi) Biffuseﬂ air/mechanically aierated activa.tad

sludge systema,

{vii) Aerated lagoon _systoms,
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(vm) Biofilters, -

(ix)
)

(x1)
- (xt4)
(x1£1)

(xiv)

Gr)

Nethane-recavery anaerébic dlgestar system, "
\&ir flaatation systems,
Airfsteam stripping’ sthems,~
Urea hwdroﬁysis 3yste

- Marine- ontfall ByStamaﬂ _
‘Centrifuge for dewatering sluﬂge, q
'aotating biologiscal coz.itactor or bio aise.

/

L

' Ganstia/lims/cnrome/mineral/c&yolite recavery system. *
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